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LOK SABHA
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Thursday, February 23, 1984/ Phalguna 4,
1905 (Saka)

The Lok Sabha met at Thirty-five minutes
past Twelve of the Clock.

[MR. SPEAKER in the Chair]

—————

MEMBERS SWORN

Shri Rizag Ram (Sonepat)
Shri Banarsi Das (Bulandshahr)
Shri Pitamber Singh (Bettiah)

——
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According to Rules President’s Address to
botr Houses of Parliament to be laid—that
is the second. First is the oath of affirmation
and third is oblituary references.

PROF. MADHU DANDAVATE (Raja-
pur) : About the Order Paper | have one
suggestion—that when you make the obituary
references, we should also pay homage to
those who have been killed in Haryana and
Punjab. That is my request to you. On
that there should be no differcnce.
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